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Projects Cleared by C.E.A. for Sixth
and Seventh Plans

2656. SHRI HARIHAR SOREN :
Will the Minister of ENERGY be
pleased to state :

(a) the number of projects cleared
by Central Electricity Authority for
execution in Sixth and Seventh Five
Year Plans,

(b) the total MWs of power that
can be generated on implementation
of those execution programmes; and

(c) the details of those projects ?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
CHANDRA SHEKHAR SINGH) : (a)
to (c) The Central Electricity Authority
bas accorded techno-economic clearance
to 172 generation projects costing more
than Rupees one crore (cxcluding nu-
clear projects) from September, 1975,
to June, 1983, aggregating to an instal-
led capacity of about 42137 MW for
giving benefits in the Sixth, Seventh
and Eight plans. Thcir details are given
in Statement I laid on the Table of
the House. [Placed in Library. See
No. LT-6845/83). Before September,
1975, the Technical Advisory Commit-
tee of the Planning Commission bad
cleared 34 schemes aggregating to an
installed capacity of 9757 MW. Their
details are given in Statement II laid
on the Table of the House. [Placed in
Library. See No. LT-6845/83].
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Detection of Unlicenced Radio And
T.V. Sets

2658. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether Delhi Postal Circle had
launched a drive to detect unlicenced
T.V. and Radio sets;

(b) if so, when that drive had been
launched;

(c) the number of cases of unlicenc-
ed T.V. and Radio sets detected in the
drive; and





